DETAILS OF THE POST OF SENIOR ACCOUNTS OFFICER TO BE FILLED UP ON

DEPUTATION BASIS.

| s. ]'”N’é}'ﬁé"o—fTh?ﬁaéﬁb"éy Band | Mode of induction | vacancy
| No. |

|

4 |'Sr. Accounts Officer | By deputation failing which by re- |1

| | PB-2Rs. 9300-34,800/- + GP Rs. 5400/- | employment/short-term contract

DETAILED ELIGIBILITY CONDITIONS:-

Senior Accounts Officer:-
By deputation:-
Officers holding analogous posts in the accounts organizations. Officers in the scale of
Rs.7450-11500/- (pre-revised) working in the Accounts Organisation with 2 years regular
service in the grade.
By re-employment/short term contract:
Persons who have held analogous posts on regular basis in the Accounts Organisation.
The period of short-term contract-re-employment shall not exceed 2 years.
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APPLICATION FORW FOR APPOINTMENT ON DEPUTATION POST, .

Advt, No. 01/2015/Estt

Fhoto

Y. Nameand Address

{in Block Letoes] ® o o

2 Pate of Birth {in Cheistian era} - _ o

1}. Date of eniry in sexvice

it). Date of retiremnent untder Central/State
Government Rules _

4. Eduratiopal Qualifications

5. Whether Edurational and other qualifications
recuired for the post are satisfied. ooy«
quatification bias been treated as equivalen
10 the pie preseribed in the Rules, state :hl:
authnrity fay the s3rac).

Qualification MEperfencn required as mention Qualifications/ expeience possessed by the offfces

in the advergsementfvecaney cioular |

T Essential ' Fesontial
A Quahficaton A} Qualifiration
0} Experience 8] Experience
Desirable Deslable
;) G_uarﬁc:niun'— ] Qualifiction
D} Experience 0} Experitncs

5.2 Note: This Coltrmn needs 1o o ba amplified to indlcate Essential and Desirable Qualifications as
mentioned in the RRs by the Adminlstrative mi nistry/ Depastment/Cffize at the time of issue of
Cirenlar and issue of Advertisement in the Employment Mews.

52 In e ase of degren and Post Graduate Qualfications Bective/maln subjects and subsidiary subjects

may be indiated by the ondidate,

6. Please suxte clearly whother in the fight of
entties made by you above, you meet the
requisite, Essential Qualifications and work
experience of the post. -

£.3 Note: Dorrowing Departments are to provide thelr spedfic comments/uisws confirming the relevant
Essentlal Qualification/Wark experience possessed by the Capdidate [os Indicated in the Bin-daza) with

referemrce to the post applisd.




.q._

7. Deralls of Emplayment, In chronological srdec. Eadosra sepprate sheet duly authrnticated by your
:Sr_rﬂ‘b:m,-lf e spaoe below Is fnsufficlent. E

N

Officef institution l}‘on heldon - | From T “pay Band and Grade | Mature af
. regutar hasis Poy/Piry sealeof the | Duties {in
. J poxt nid o r::giih'r clekall)
: i bixsls : highfighting |
! g experienoe
! ‘ required  for
- the post
| _‘1|_ 4 applied for
| §

*Impartant: Pay-band and Grade Pay grantsd under ACPIMACY are personal to the offlcor and
thzrefare, should ror be meatianed . Dnly Pay Band and Grade Pay/ Pay stale of thr yost held on
tegiiar basks to be mentaped. Details of ACP/MACP with present Pay Band snd Grade P-kv%htn: such
beqefits havg bren drawn by the Camdidate, ma-yhcimi}caltd 73 bojovy;

Ufﬁ:r/lnmmﬂon Pay, Pay Band, =rdr:rad=m Frum To
e deann uader ACP S MACE Scherme
_ - — ]
Biatufe of presert emrployment Le. Ad- H' i ’
bot er Temparary br Quasi-Ferraapgal
or Permanent N =
Bin case the prmm emplayinent is - i
held  an dcpmahnﬂ,fcuntmu bass, .
plzwse state- -
#] The date of Initial { &) Period of amxintment | o Name of the parent | d} Name of the
appoToment cu degutationfrontmet offionfarpanization to 'poest and Pay of
. . which  thc  applicant | the past held In
. ‘ ~ | belonps. . subistartus
: H = @pacity b the |,
* parent
g == i arEEragation
= , = J —

9.3 Note: tn case of Officers alfeady on deputation, The applications of sveh oificers
should be farwarded by the'parent catiref Depariment along with Cadre Cleorance, |
Vightante Cearanoe and mx&:ky wortifizate

92 Note: lﬁfn:ma:iun vrler Colurnn 9{d) & [8) bove must ba given in 2l cases
whemea pr:rsan {5 hokding a post on deputatlon auside the cadre/ mgamm}nn but

still malntaining 3 len in hispamm cadref organlsation i

4
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5 ' . any past held on Deputation In ths
. gm P23t by the appicsnt, date of roturn
h foom the last d=putation snd other
N detalic,

employmzmt:

Emmknm present
Please stare whether warking under

/(indlrﬂc the aeme of your employer ©
1 against the ralevant column) -

4) Cenra) Governmen:

b} State Govemmen:

t}  Amtancmeus Drganiyation

4] Govemment Undertsking
i B} Universities

f] Others B

1. Please stale whether ynu are
working in the same Department and
are In the [eeder grode or Fecder to
feeder grade

yei, give the dato from which e
reviion took place sbd alw Indicate the

13. Are you In Revised Scale of Pay? if
raqevised scals .

74 Yatal emolyments per ronth rew dreremn

Basls Pay | the PO

Grade Pay

Total Emalumeats

———

Paysaales, the bict salary sl frsued by

35, In pase the ppplicant brlomgs to an Qrgznisation which Js not foif

owing the Central Bovemmrat
the Drganlsation showing the following details toay bo

endosed,
Basle Pay with Scale of Daarness paylinterim Tatal Emolitnents
1§ PFrand te of teflef fother Alowanzex
i. increment zic, (with break-up p
drrejis) =

IEA Additional Informalien, if any, relevant to the
post yau appiled for In support af your sultability for
the post.

[Ths among other things may grovide Information with

irgxd to ([} addittonal academic gulifications (1))

e e -
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-tk fc_f'h:1;nnalminiuu-5:x§-‘fﬁ_ii &u;k“éx}:ﬁiam ver and
Clreutar Advertisement)

- J ﬂ aboun prescribed In _ the Vacancy

l {Notes Endase @ separaic sheet, If thr  sSpacr s _

| nadiicdznt}

i

‘ 15,0 Adhlewements:
The candidates are requested to indicate Infonmatinn

e R e

with egerd Loy
{1 Fescarch publicatlons apd  reparts and special

peojects !
. (K} Awards/sehalaships/Qificial Apprediation

tiin Affillation v-_;k}x the. professlonal
Bodiesfingtitutions/sociatics srd; .
{iv) Patents pegistered in :fnmmmccr-.xchinved for the
orpaniation ’

) Ay research/ Tnmvative measure, involiing offidal ) -
reoognitinnvi) any other Information,
{Noter Enddnse 2 mpab:e shert If the spree I

{rswtficlent) »
T7. Fese stte whether you am applymg for i '
deputation (STQ/Absorption/Re-emplayraznt Daxis 8 B
[Ofroos usder Centrzi/State Governmints »1e anly
bl far '.Rhm:pl?:”. Candidates of non-

Govemment Dganlrations are cligitle enly for Short
Yerm Cantracy)

& [The optian of STC / “Agsarpicn’f Recmployment’ . ’ i
are avaloble osly if the vacanry droular specialy ;
mentianed fecrdtmest by “STCT @r “Abgomptian” or
“Re-cmptoyment I

i

1B, Whether befangs ta SC/ST

. { havre carefully gone shraugh the varancy 6x:nlar{advc1ﬁscmrntan§l =m well awarc that the
i inferrmation fumistesd In the Curricelsm Vime duly supported by the dogsments In respacy uf Essential
Quatificaians Work Expetinnee subraltted hy me wisi slso be assnesed by the Selecton Committes atthe
- Bmeof siection for the podt. The 'm:.nmxudnd deralls provised by me sre cosmeet 2nd e 1o tha best
af ay krowdedpe and oo marertal fact having @ brating ooy sthection has bren suppressedf withheld.

r

| [Sigaature af the candidate)

Address 7

—_— e ———————
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Cerilfication by tha Employerf Cadre Contredling Authority
“Yhe mformatlon/ detalis provided’in he aboue applieaticn hy the opplicant are true ond

correst as per the fams avalabie oo rerords.  Hefshe possssszs edugatlonal qualficagons apd
taperience raentioned 1o the vacaney Chcular I selected, hefehe will be relieved Inmediately,

Z
i
)

Wi}

Alsa cerified thaty

There ik novigitanze or disdplinary case pending/ contomplaled egalast Shifsme, _

Hisf Her integrity Is certificd.

His/ Her CR Dassier in origlnelix encloaedfphorozaples of the ACKs for the [ast 5 years duty

attested by an officer of the cank of Under Secmtary of the Gove. of India ar ahove are endlased.., -

v}

No s/ misor peralty has bren bnposed on hlas/ her durfng the fast 10 years Dr Afistaf

majar/ miner penalties imposed on him/ fer during the fast 20 years s endlosed, (35 che case may bel

- ’ . * Counterslgned

" (Emplayer] Cadre Camtrolng Authnsity with Seal]

wermens




ANNEXURE-II

APPLICATION FORM FOR RECRUITMENT TO THE POST OF...cruiecinceisuresieinanenss
ON RE-EMPLOYMENT/SHORT-TERM CONTRACT/BER&ET RECRUITMENT BASIS

{Paste here ﬁrm“lp\,T
recent photograph

(4 cm x5 cm)
(do not staple)

N S —

Advt. No. 06/2016/Estt.

Post applied for:

I, Name of Candidate
{As per matriculation certificate)

2. Father’'s Name

3. Mother’s Name

4, Date of Birth
(As per matriculation certificate)

4(a). Age as on last date for receipt of
application :

4(b). Whether seeking age relaxation :

o Gender (Male/Female)

6. Nationality

& Category
(whether SC/ST/0BC/General)

8. Whether Physically Handicapped :
(OH/NVH/HH)

8(a). If VH, whether scribe is required :
or not



9 Educational/Professional Qualification:

-2~

School/ ' Class/
I\?(l)‘ Exa?a/SSDeedgree College/ Subject Taken Yssa;:f Division
' , University P 9 & Y%age
10, Experience:
‘Name of the Scale of pay |
Employer/ rEE] Nature of duties and last sala
e Held | From | to Y

Organisation

drawn

11. Permanent Address

12.  Address for Communication
along with Pin No.

13.  Mobile No. (if any)

14.  E-mail-ID (if any)




15.  Any other information

Dated:
(Signature of the candidate)
DECLARATION

(i) 1 have not submitted any other application for this examination. I am aware

that if T contravene this rule, my application will be rejected summarily by the
Commission.

(ii) I have read the provisions in the Notice of the examination carefully and I
hereby undertake to abide by them.

(iiiy I further declare that 1 fulfill all the conditions of eligibility regarding age
limits, educational qualifications etc., prescribed for admission to the examination.

(iv) * For Central Govt. Civilian Employees seeking age relaxation
I declare that I am a Central Govt. Civilian Employee and completed 3 years
reqular service or regular length or service stipulated in the notice of the

examination on or before date of closing of submitting application form given in the
notice.

(v)  *For candidate belonging to OBC

I declare that I belong to the community which is recognized as a backward
class by the Govt. of India for the purpose of reservation in services as per orders
contained in Deptt. Of Personnel & Training Office Memorandum No. 36012/22-93-
Estt (SCT) dated 8.9.1993. I also declare that I do not belong to the
person/sections (creamy layer) mentioned in column 3 of the schedule of the OM
menticned above and modified vide Govt. of India DOPT OMs mentioned in the

Notice. 1 further declare that I am in possession of OBC Certificate as per the
prescribed format,

(vi) I hereby declare that all statements made in this application are true,
complete and correct to the best of my knowledge and belief. I understand that in
the event of any information being found suppressed/false or incorrect or
ineligibility  being  detected before or after the examination, my
candidature/appointment is liable to be cancelied.

Place :

Date : (Signature of the candidate)
{unsigned application will be rejected)



